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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 

CIRCUIT SITTINGS:GWALIOR 

 

Original Application No.202/00443/2019 
 

Gwalior, this Monday, the 14th day of October, 2019 
  

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER 

HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER 

 

1. Harishankar Tiwari S/o Late Shri Awadhesh Prasad Tiwari, 

Aged 52 years, Occupation Unemployed, R/o 208 Nanakganj Sipri 

Bazaar Jhansi (U.P.) PIN Code 284135 Mobile No. 889684167 

 

2. Dharmendra Singh Bhadoriya S/o Shri Kishan Singh Bhadoriya 

Aged 44 years, Occupation Unemployed R/o Mahakaleshwar 

Mandir Ke Samne Loha Mandi Gwalior (M.P.) PIN Code 474001 

 

3. Gopal Singh S/o Late Shri Bansiram Aged 44 years Occupation 

Unemployed R/o Madhav Nagar, Tighra Road, Pani Ki Tanki Gate 

No.3 Galla Mandi ke Peeche, Gol Pahadia Gwalior (M.P.)  

 

4. Hitesh Parashar S/o Jagdish Parashar Aged 28 years Occupation 

Unemployed R/o Nai Sadak Laskhar Gwalior (M.P.) 

 

5. Man Singh Kushwah S/o Shri Kambod Singh Kushwah Aged 45 

years Occupation Unemployed R/o Sewa nagar Gwalior (M.P.) 

 

6. Dilip Gautam S/o Shri Dinesh Gautam Aged 30 years, 

Occupation Unemployed, R/o Taraganj Lashkar Gwalior (M.P.) 

                                     -Applicants 

 

(By Advocate-Shri Nirmal Sharma) 

  

V e r s u s 

 
 

1. Union of India, Through Secretary Ministry of Railway Rail 

Bhawan New Delhi PIN No.110001 

 

2.  Divisional Railway Manager, North Central Railway Jhansi 

U.P. PIN Code 284135 
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3. Senior Divisional Mechanic Engineer (C&W) North Central 

Railway Gwalior (M.P.) PIN Code 474002 

 

4. Assistant Divisional Mechanic Engineer (C&W) North Central 

Railway Gwalior (M.P.) Pin Code 474002 

 

5. Prime Cleaning Services through its Proprietor Hitesh Khosla 

Office at Sick Line Gwalior Railway Station Gwalior (M.P.) PIN 

Code 474001                  -   Respondents 

 

(By Advocate-Shri Sameer Kumar Jain) 

 
 
 

O R D E R (Oral) 

By Navin Tandon, AM:- 

 Learned counsel for the applicant prays to withdraw this 

Original Application with liberty to approach appropriate forum. 

2. Prayer allowed. 

3. Accordingly, this Original Application is dismissed as 

withdrawn with liberty as aforesaid.  

 

(Ramesh Singh Thakur)                                    (Navin Tandon) 

Judicial Member                          Administrative Member                                                                                         

 
kc 

 


